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(b) whether Heads of the Schools or other 
members of the staff of the Schools are 
authorised to use the school buildings for 
residential purposes? 

THE MINISTER or PETROLEUM AND 
CHEMICALS (SHRI HUMAYUN ' KABIH): (a) 
Only one Head of a Government Higher 
Secondary School is residing in a part of the 
school building which has been officiary allotted 
to him for residential purposes. 

(b) No, sir, unless it is so allotted. 

SCRAP-BASED FURNACES AND FOUNDRIES 

119. SHRI V. M. CHORDIA: Will the 
Minister of STEEL AND HEAVY INDUSTRIES be 
pleased to state: 

(a) the number of scrap-based furnaces 
and foundries currently in active operation 
together with their total installed capacity; 

(b) the number of scrap-based furnaces 
and foundries newly licensed for installation 
together with their total capacity; and 

(c) the total number of scrap-based 
furnaces and foundries expected to be in 
production at the end of the Third Five Year 
Plan period together with their total installed 
capacity? 

THE MINISTER or STEEL, MINES AND 
HEAVY ENGINEERING (SHRI C. 
SUBRAMANIAM) : 

APPARATUS FABRICATED BV THE N.P.L. 
FOR DELHI UNIVERSITY 

120. SHRI M. P. BHARGAVA:    Will 
the Minister of SCIENTIFIC RESEARCH AND 
CULTURAL AFFAIRS be pleased to refer to the 
reply given to Unstarred Question No. 17 in 
the Rajya Sabha on the 13th August, 1963 
and state: 

(a) the cost of the apparatus fabricated by 
the National Physical Laboratory for the 
Delhi University; 

(b) whether the apparatus has been 
instated in the new laboratory of the Delhi 
University; and 

(c) whether the apparatus is In use 
now? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI HUMAYUN KABIR):   (a)  
Rs. 3832-57. 

(b) and (c) Not yet, Sir, as the laboratory 
building is not yet ready. 

 
†[DRAFT MODEL LIBRARY ACT 

121. SHRI B. N. BHARGAVA: Will the 
Minister of EDUCATION be pleased to state the 
date on which the Committee, which was 
constituted to prepare the Draft M^del Library 
Act, submitted its report to Government and 
by what time a Bill on the subject is likely to 
be brought before the Parliament?] 

†[    ] English translation. 
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t[THE MINISTER or PETROLEUM AND 

CHEMICALS (SHRI HUMAYUN KABIR): The 
Committee submitted Its report on the 7th 
December, 1961. After consultation wi'h the 
Ministry of Law, the Bil1 was circulated to 
t'ne State Governments/Uni^n Territories for 
their opinion in February, 1963. So far only 5 
State Governments and 8 Union Territories 
have sent their comments. The question of 
bringing the Bill before the Parliament will be 
considered when the comments frcm all the 
State Governments/Union Territories have 
been received.] 

State Vidyapeeths in other States also during 
the Third Five Year Plan period?] 

 
†[THE M "NISTER  OF PETROLEUM AND   

CHEMICALS     (SHRI  HUMAYUM-KABIR): 
NO, Sir.] 

 
†[GRANTS FOR MONUMENTS TO U.P. 
123. SHRI B. N. BHARGAVA: Will the 

Minister of SCIENTIFIC RESEARCH AND 
CULTURAL AFFAIRS be pleased to s'ate the 
amount of grants given by Government to the 
State of Uttar Pradesh for the maintenance of 
monuments during the preceding year and the 
current year together with the names of the 
monuments for which these were given?] 

 
†[THE DEPUTY MINISTER IN THE 

MINISTRY OF EDUCATION (DR. MONO 
MOHAN DAS): ND grant was given to the 
Government of Uttar Pradesh during 1962-63 
and 1963-64.] 

†[ESTABLISHMENT or VIDYAPEETHS 

122. SHRI B. N. BHARGAVA: Will the 
Minister of EDUCATION be pleased to state 
whether Government propose to set up 
institutions like the Mysore 

†[ ] English translation. 

 


